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ITEM NO.27               COURT NO.1             SECTION PIL

            S U P R E M E   C O U R T   O F   I N D I A
                         RECORD OF PROCEEDINGS
                    WRIT PETITION (CIVIL) NO(s). 406 OF 2013

RE-INHUMAN CONDITIONS IN 1382 PRISONS             Petitioner(s)

                 VERSUS

......                                            Respondent(s)

Date: 01/07/2013  This Petition was called on for hearing today.

CORAM :
        HON’BLE  THE CHIEF JUSTICE
        HON’BLE MR. JUSTICE FAKKIR MOHAMED IBRAHIM KALIFULLA
        HON’BLE MR. JUSTICE VIKRAMAJIT SEN

For Petitioner(s)
                     By Post.

For Respondent(s)

           UPON hearing counsel the Court made the following
                               O R D E R

                Issue notice to the  learned  Attorney  General  for  India,
           returnable on Friday (5th July, 2013).

|(Sheetal Dhingra)                     | |(Juginder Kaur)                     |
|AR-cum-PS                             | |Assistant Registrar                 |


